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T QT AT TS HIAH TTFAHTT
CIEE Ll
7% feeety, 29 AT, 2023

BT, |, EegH/TaR-05/E(IrEUHA-02).—Faaar A==t &7 9r=a, @rer e i 76 (g
T % forw =T fAfaw, 2020 F7 $7 Hera| F3 & o, S aid = |rer gRar i a4 T,
FeR T ALERE o IF AJHIGH o, GT LT 3T AT At =4, 2006 (2006 T 34) FT 1T 92 FT ITLTT

(2) @< (T) FTT 9&T ATHAT T TART FXd g AT T TEAT FLAT &, 36 SATTHAH T 1T 92 T ITLTIT

(1) BT T srufera asft gorer TATraa AR it ST & o sewrfera & siar g sfiw g=er &
STt 7 T S arew Affaet 9% S| e § S| =9 wew FEEt & e i afadt s sear i

IqeTsd FTE ST g, | 13 foamr Y srafer i qurfa % wama B G s,

AMEAT AT AT, TS FIe BT, a7 T HIAFRILN ATHIT, TLATT G GLAT 37T AT T,
QT 3T A T Fa+, Fear U, T2 et -110002 FT 457 4T regulation@fssai.gov.in Hrsm
T foh ST ok,

I T fafeaei & ey § et =t & =9y fafds sate 6 garte & @ 91 sret s
TEATAT T GT TTTerRT0T g7 o= o siroa,
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EILREIER L

1. == fafeai 1 |terg 9 @rer gear s 7 (forgg 9roor F forw @ren) geraw fafaaw, 2023 2
2. T FqRAT ST wrees (farey aroror 3 forg =ren) f&fq=m, 2020, .-

(1) affaw7 ¥, 37 i (1) °, g2(8) Fraiol g%9 @ear 34 s gt gf=tear & o,
et & wfaeanfoa B s, srrf:-
“34. | Tt ug 5-40 1-8.5";
(2) ffFTw 8 #, 3v fAffsw (1) ¥, ge(er) frarreeft %y d@ear 1137 gt v & o,

fRrerferfera #r wiaeenfoa G s, sufa-

“11. | I=tT9, g 5-40 1-8.5”;

(3) e 9 #, 3w ey (1) ¥ 9@ (3) #, =nfooft 4 -
() #wwear 1590 awfag wfafs F o, fFeferfea @1 sienfia S s, st -

“15. | 3T, mg 2-5.65 0.40-1.20%

(i) ¥\ "ear 23 S gwEtaq gfatear F foro, eferfed i gtaeertad B s, soiq -

“23. | FarfREw,ug 5-40 1-8.5";

(4) fafRew10 4, 30 RfREw (1) FEs @), ahof 4
(i) w7 17 i geataa gratea  forw, ffeferfea v afaeentaa B s, seq -

“17. | amRfE, ug 7.50-50 | 1.60-10.60";

(i) 9 FeAT 28 T HgHEtAT gEtear F foru, fMwferfea v afaweriad B s, serq -

“28. | FHTHS, ug 5-175 1-37.20

5-400 (32T T BT | 1-85.10(FFT T
9T T ¥ ) | I ST EAT
ferm)”;
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[9TT H—EuE 4] T T TSI © T 3
(iii) FF "@EAT 29 T FEEAT FAeAT F forw, Mt & siaesriod B S, s -
“29. Tt =T, ug 5-40 1-8.5".

ST, FARATALT T, TET FIARTE AR
[FrsTa=-111/4/3141./737/2022-23]

feoqur: ww Rffew awa F o9, s anr |, @ 4 H, SfegEAr '@ e wE. e/
03/ R (METHA)/TRTHIATRE-2017, AT+ 4 fREew, 2020 grT y=rioa &y 70 o
TCAATT ATEALAAT AT TéegH/ THUT-05/E(AMEUFHA-01) fadis 31 srrea, 2022 FRT gerrtera
ERREPN

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

NOTIFICATION
New Delhi, the 29th March, 2023

F. No. Std/SP-05/T(IFR-02).—The following draft of certain regulations, further to amend the Food Safety
and Standards (Foods for Infant Nutrition) Regulations, 2020, which the Food Safety and Standards Authority of India
proposes to make with the previous approval of the Central Government, in exercise of the powers conferred by sub-
section (2) of section 92 of the Food Safety and Standards Act, 2006 (34 of 2006), is hereby published as required by
sub-section (1) thereof, for the information of all persons likely to be affected thereby; and notice is hereby given that
the said draft regulations shall be taken into consideration after the expiry of a period of sixty days from the date on
which copies of the Official Gazette in which this notification is published are made available to the public.

Objections or suggestions, if any, may be addressed to the Chief Executive Officer, Food Safety and
Standards Authority of India, FDA Bhawan, Kotla Road, New Delhi- 110002 or sent on email at regulation
@fssai.gov.in.

Objections or suggestions, which may be received from any person with respect to the said draft regulations
before the expiry of the period so specified, shall be considered by the Food Authority.

Draft Regulation

1. These regulations may be called the Food Safety and Standards (Foods for Infant Nutrition) Amendment
Regulations, 2023.

2. Inthe Food Safety and Standards (Foods for Infant Nutrition) Regulations, 2020,-

(1) In regulation 7,in sub-regulation (1), in clause (g), in the table for serial no 34and the entries relating thereto
the following serial number and entry shall be substituted, namely:-

“34. | Selenium,ug 5-40 1-8.57;

(2) In regulation 8,in sub-regulation (1), in clause (e), in the table for serial number 11 and the entry relating
thereto, the following serial number and entry shall be substituted, namely:-

“11. Selenium,pg 5-40 1-8.57;

(3) In regulation 9,in clause (f) of sub-regulation (1), in the table,-

(i) for serial number 15 and the entry relating thereto, the following serial number and entry shall be
substituted, namely:-

“15. Iron, mg 2-5.65 0.40-1.207;
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(ii) for serial number 23 and the entry relating thereto, the following serial number and entry shall be
substituted, namely:-

“23. | Selenium,ug 5-40 1-8.57;

(4)In regulation 10,inclause (h) of sub-regulation (1), in the table,-

(i) for serial number 17 and the entry relating thereto, the following serial number and entry shall be
substituted, namely:-

“17. | Biotin, pg 7.50-50 1.60-10.60";

(i) for serial number 28 and the entry relating thereto, the following serial number and entry shall be
substituted, namely:-

“28. Manganese, 5-175 1-37.20
Y 5-400(for Lactose 1-85.10(for
free Follow up Lactose free
Formula) Follow up
Formula)”;

(iii) for serial number 29 and the entry relating thereto, the following serial number and entry shall be
substituted, namely:-

“29. Selenium, ug 5-40 1-8.5”

G. KAMALA VARDHANA RAO, Chief Executive Officer
[ADVT.-111/4/Exty./737/2022-23]

Note: The principal regulation were published in the Gazette of India, Extraordinary Part Ill, Section 4, vide
notification number F. No. Stds./03/Notification (IFR)/FSSAI-2017, the dated 4th December, 2020 and
subsequently amendedvide notification no. F. No. Std./SP-05/T(IFR-01) dated30th August, 2022.
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